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 13.46  hrs

 EPMMITTEE  ON  PUBLIC  UNDERTAK-
 द  INGS

 Eighth  Report  and  Minutes

 [English]

 SHRI  BASUDEB  ACHARAI  (Bankura):
 Ibeg  to  present  the  Eighth  Report  (Hindi  and
 English  versions)  of  the  Committee  on  Pub-
 lic  Undertakings  on  Bringing  of  Reserve  Bank
 of  India,  nationalised  banks  including  State
 Bank  of  India  andits  subsidiaries  and  other
 tifancial  institutions  within  the  purview  of
 Committee  on  Public  Undertakings  and
 Minutes  of  the  sittings  of  Committee  relating
 thereto.

 13.46  1/2  hrs.

 COMMITTEE  ON  AGRICULTURE
 Fourth  Report  and  Minutes

 [  Translation}

 SHRI J. CHOKKA  RAO (Karimnagar):  |
 beg  to  present  the  Fourth  Report  (Hindi  and
 English  Versions)  of  the  Committee  on  Agri-
 culture  on  the  Ministry  of  Agriculture  (De-
 partment  of  Agriculture  and  Cooperation)-
 Agricultural  Productivity  in  Eastern  India  with
 reference  to  Sen  Committee  Report  and
 Minutes  of  the  Sittings  of  the  Committee
 relating  thereto.

 13.46  3/4  hrs

 COMMITTEE  ON  SUBORDINATE
 LEGISLATION
 Fifth  Report

 [English}

 SHRI  SOMNATH  CHATTERJEE

 Sabha

 (Bolpur):  |  beg  to  present  the  Fifth  Report
 (Hindi  and  English  versions)  of  the  Commit-
 tee  on  Subordinate  Legislation.

 13.47  1/4  hrs

 COMMITTEE  ON  ABSENCE  OF  MEN-
 BERS  FROM  THE  SITTINGS  OF  THE

 HOUSE
 Minutes

 [English]

 SHRI  PROBIN  DEKA  (Mangalodi):  |
 beg  to  lay  on  the  Table  Minutes  (Hindi  and
 English  versions)  of  the  sitting  of  the  Com-
 mittee  on  Absence  of  Members  from  the
 sittings  of  the  House  held  on  the  August,
 1992.

 13.47  1/4  hrs

 MESSAGES  FROM  RAJYA  SABHA

 [English]

 SECRETARY-GENERAL:  Sir,  Ihave  to
 report  the  following  messages  received  from
 the  Secretary-General  of  Rajya  Sabha:-

 ०

 (i)  “In  accordance  with  the  provisions
 of  sub-rule  (6)  of  rule  186  of  the
 Rules  of  Procedure  and  Conduct  of
 Business  in  the  Rajya  Sabha,  lam
 directed  to  return  herewith  the
 Jammu  and  Kashmir  Appropriation
 (No.2)  Bill,  1992,  which  was  passed
 by  the  Lok  Sabha  at  its  sitting  held


